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Supreme Court [3]

Ekta Kapur v. Kunal Kapur, (Ahsanuddin Amanullah and Prashant Kumar Mishra, JJ.), 2025 SCC
OnLine SC 1577

Satender Kumar Antil v. CBI, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
1578

Suresh v. State of U.P., (Pankaj Mithal and Ahsanuddin Amanullah, JJ.), 2025 SCC OnLine SC
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OnLine All 4452
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Saif Ali Khan v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 4447
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Vishna Devi v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4449

Andhra Pradesh High Court [7]
D. Srinivasa Rao v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2792
Devara Rajasekhar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2790
K.C. Nagarjuna Reddy v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2794
Manikala Annavaram v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2789
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Matta Rushi Meenakshi v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2788
Rajana Chittamma v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2793
Tadivalasa Koteswara Rao v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 2791

Bombay High Court [9]

Abegail Vanlalliani Pachuau v. Digambar M Meshram, (N.J. Jamadar, J.), 2025 SCC OnLine Bom
2773

Archana v. Brijesh, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2769

Balaji v. Parmeshwardas Govindsingh Parihar, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom
2771

Farah Deeba v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025 SCC OnLine
Bom 2768

Jafarsab v. Mallikarjun, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2772

Mujiboddin Hakimoddin v. Shamshuddin Nijamoddin, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine
Bom 2774

New India Assurance Co. Ltd. v. Srimati Mainabai Nivrutti Sable, (Abhay S. Waghwase, J.), 2025
SCC OnLine Bom 2770

State of Maharashtra v. Trimbak, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2766
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OnLine Bom 2767

Calcutta High Court [42]
Anil Suri v. Radheshyam Suri, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 6239
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Balmer Lawrie & Co. Ltd. v. Ravishankar Ramchandran, (Apurba Sinha Ray, J.), 2025 SCC OnLine
Cal 6244
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Dinesh Sah v. Superintendent of Central Goods & Services Tax, (Saugata Bhattacharyya, J.), 2025
SCC OnLine Cal 6250
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6259
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Haripada Barman v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6268

Jalnidhi Bitumen Specialities (P) Ltd. v. Harpal Singh, (Krishna Rao, J.), 2025 SCC OnLine Cal
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Krishna Bandopadhyay v. Eastern Coal Fields Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal
6277

M. Arif Ansari (Dr.) v. Saira Bibi, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 6240
Mandeep Dudi v. Provident Fund Commr.-I, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 6261
Manikanchan Roy v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6246

Marjina Khatun v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6248
Mohd. Adhadul v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6251

Mohd. Wajid Ali v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 6269

Moumita Alam v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6262
Moumita Sarkar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6263

Nimai Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6256

Param Sutradhar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6252

Prithwish Saha v. Siliguri Municipal Corpn., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal
6254

Prosanta Kumar Ghosh v. State of W.B., (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal
6242

Rakhi Sarkar v. Cooch Behar Municipality, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal
6260

Ramesh Chandra Pathak v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6245

Sanghamitra Bhattacharjee v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal
6265

Sarkar Fuel Station v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 6257
Soma Ghosh v. Jalpaiguri Municipality, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6249
Soma Kar v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 6275

Soneko Marketing (P) Ltd. v. Committee of Creditors of Hindustan National Glass & Industries Ltd.,
(Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 6237

Sourav Kr Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 6253
Sukumar Singh v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6271

Suman Sing nee Basak v. Pranab Basak, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal
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Sumit Roy v. State of W.B., (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 6243
Sumitra Bauri v. Eastern Coal Fields Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 6273

Swastik Advertising Agency v. Cooch Behar Municipality, (Saugata Bhattacharyya, J.), 2025 SCC
OnLine Cal 6258

Vaskar Nayek v. Sailendra Kumar Singh, (Rai Chattopadhyay, J.), 2025 SCC OnLine Cal 6272

Chhattisgarh High Court [53]

Aadarsh Machua Sahkari Samiti v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC
OnLine Chh 7584
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SCC OnLine Chh 7562
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